Title: Regarding renaming of Port Blair airport in Andaman after the name of Vir Savarkar.

SHRI BASU DEB ACHARIA (BANKURA): Port Blair Airport has been renamed as Vir Savarkar Airport. While renaming the
Airport, our Home Minister compared Vir Savarkar with Netaji Subhash Chandra Bose and other freedom fighters of our
country. ...(Interruptions)

SHRIBASU DEB ACHARIA : We all know that Savarkar was kept in Cellular Jaila€]....(Interruptions) He was there for ten
yearsa€|...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, how can they dilute history?..a€| (Interruptions)
SHRIBASU DEB ACHARIA ; ..* .....(Interruptions)

MR. CHAIRMAN : | will see the record. If there is anything objectionable, it will be expunged.

..(Interruptions)

SHRI BASU DEB ACHARIA : In 1911, he has stated:
"&€\my conversion to the constitutional line would bring back all those misled youtha€| "
..... (Interruptions) ...*

HATIRT AEled: 3R $Y ARG ga, a1 ardifema # 9 e e smem|

...(Interruptions)

SHRI BASU DEB ACHARIA: In 1911, he stated:

"...my conversion to the constitutional line would bring back all those misled young men in India and abroad who
were once looking up to me as their guide."...(Interruptions) ...* There was a suggestion that the Port Blair Airport
should be named in the memory of the martyrs of our countrya€;...(Interruptions) | wrote to the Rashtrapatijia€; a€;
(Interruptions) In reply to my letter, Rashtrapatiji has stated that the recommendations have already been forwarded
to the Ministry of Home Affairs for appropriate actionag;...(Interruptions) The recommendation was to rename the
Port Blair Airport as Shaheed Smarak Airporta€)...(Interruptions) This Government, without naming it as Shaheed
Smarak Airport, has renamed it as Veer Savarkar Airporta€l...(Interruptions) Sir, the Civil Aviation Minister is here.
He may responda€; ....(Interruptions) ...*

12.09 hrs (Mr. Deputy-Speaker in the Chair)
MR. DEPUTY-SPEAKER: Will you please take your seats?

...(Interruptions)

* Expunged as ordered by the Chair



MR. DEPUTY-SPEAKER: Hon. Members, please resume your seats.

...(Interruptions)

MR. DEPUTY-SPEAKER: | am on my legs.

...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, please go to your seats.

...(Interruptions)

MR. DEPUTY-SPEAKER: Please resume your seats.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Amar Roy Pradhan, | am on my legs.

...(Interruptions)

it s=ia TR A (FSTAR) ¢ Suend AEIGd, 89 AIANGN 9t BT A 59 9ed A |ed el o] add | A€ (aur) s 9avey ot
w1 A AT 8, g ATwt 7 Anev|

&€| (aaum)
it wew e gEE (Reeft 929) @ s mieat <& 818€, (a@sm)
MR. DEPUTY-SPEAKER: Shri Geethe, please sit down.



...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Ashok Pradhan, will you please resume your seat?

...(Interruptions)

MR. DEPUTY-SPEAKER: | am on my legs.

...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, will you please allow me to conduct the House?

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Lal Muni Chaubey, | am on my legs.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Madan Lal Khurana, will you please hear me for a minute?

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Chaubey, will you please resume your seat?



...(Interruptions)

MR. DEPUTY-SPEAKER: If any unparliamentary or defamatory expressions have gone on record, | will expunge it.

Now, Shri Basu Deb Acharia may please proceed.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Basu Deb Acharia, will you please resume your seat?

...(Interruptions)

SHRI PRAMOD MAHAJAN: ...(Interruptions) How do you allow such things? ...(Interruptions)

MR. DEPUTY-SPEAKER: | have already told that if there are any unparliamentary or defamatory expressions, | will
expunge that.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Basu Deb Acharia, you already had your say.

...(Interruptions)

SHRI BASU DEB ACHARIA : The Home Minister has compared Veer Savarkar with Netaji Subash Chandra Bose.
...(Interruptions) ...*

MR. DEPUTY-SPEAKER: Now, Shri Girdhari Lal Bhargava please.

...(Interruptions)



MR. DEPUTY-SPEAKER: What is this? Nobody is listening.

...(Interruptions)

* Expunged as ordered by the Chair

MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) &€, *

MR. DEPUTY-SPEAKER: Nothing will go on record. Let them shout. Let them show their lung power.

(Interruptions) &€ *

MR. DEPUTY-SPEAKER: Shri Girdhari Lal Bhargava to speak now.
...(Interruptions)

<. veEw wwe faw (Quref) @ swems S, L

&€ (z7raum)

11w AR A= (27T Reell) | Swee S, 7a@ w@asar Sl iR AEweR B HRA-I B S o Fnfey | aRa # R Amawey
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MR. DEPUTY-SPEAKER: Shri Ashok Pradhan, you are a Minister now. Please take your seat.

...(Interruptions)

=t fpdie widwn (g Sor qd) @ W) g% A1 A 9y IaE€] (@adm)
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* Not Recorded

** Expunged as ordered by the chair

st Ag=T et GREAT ¢ Sueme R, aRgeq mard Sft ¥ wcisn Rt IR Hravay &1 oA fhan @, 5 A A iR 14€] (arau)
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MR. DEPUTY-SPEAKER: Shri Amar Roy Pradhan, will you resume your seat now?

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Sunil Khan, please resume your seat.

...(Interruptions)

MR. DEPUTY-SPEAKER: | am on my legs. Do you not see it? Will you resume your seat?

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Geete, please tell him not to shout.
#Ht HE AT AT & VAT A Ugefl IR <@ @1 § 6 " # w@esar WA b1 39HE fHar o @ 2l

MR. DEPUTY-SPEAKER: Shri Anil Basu, please resume your seat.

...(Interruptions)

MR. DEPUTY-SPEAKER: There are not many speakers. Of course, | told you that whatever defamatory,
unparliamentary and derogatory remarks are there, | would be expunging it.



...(Interruptions)

SHRI PRAMOD MAHAJAN : It is a defamatory remark against a freedom fighter. ...(Interruptions) The issue itself is
defamatory. ...(Interruptions)

MR. DEPUTY-SPEAKER: | have not heard Shri Acharia.

...(Interruptions)

SHRI PRAMOD MAHAJAN: That is the problem. ...(Interruptions)
MR. DEPUTY-SPEAKER: | called Shri Giridhari Lal Bhargava. Shri Bhargava, do you want to raise the matter?

...(Interruptions)
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ASIE e aral WAl 1 YA 9 6§ A e ARl TS 89 SIh1 dsiaa wed A #1 €| (aum)

SurensE HElgd: At M}, T g AR amaR T ared?
&€ (zaam)

st 3= TTRM M L |AE A S A 9 § TE g aney| IR ATaRE B 39 98 9 SUHH T S Aie| S St By
3o g A "t wfey| iRy araR ared A werE T arel It @ 98w A 21 9 uge "re "t @Ryl 39 ok @ w@dsal
YA @1 YA e el a1 o @l 21 379 S99 "Wt A & fag w2 18€] (@)

ST, Ygaw AT faE : vae w5t off 7 Tarferar # o au fean, sua fag ag #ff Wt w6 A€ (araEm)

SHRI BASU DEB ACHARIA : They have insulted the freedom fighter. ...(Interruptions)

1 AT AT GIIAT [ IUTE Heled, §He A VAT Ugell aR 81 X8 © & fueft wadEe afal & Raars Ol A w' o) =4l @ <@ 2
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MR. DEPUTY-SPEAKER: Shri Bhargava. What is this, Shri Sahib Singh?
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
12.27 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

* Expunged as ordered by the chair

14.04 hrs.

The Lok Sabha re-assembled at four minutes

past Fourteen of the Clock.



14.04 hrs.
(Shri P.H. Pandian in the Chair)
MR. CHAIRMAN : The House will now take up matters under rule 377.



